CENTRAL ADMINISTRATIVE TRIBUNAL

ORIGINAL APPLICATION NOS: $73/99, 653/99 and_160/2000

MONDAY the 9th day of APRIL 2001,

CORAM: Hon'ble Shri B.N. Bahadur, Member(A)
Hon'ble Shri S.L. Jain,‘Member ¢J)
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9. P, Thangavel
10, HElias Ferrao
11/ L.M, Godi

12, M,B, Bedkihale
13,/ M.K, Khanapure

14, T.,D, Mundhe oee Appllcants ]
OA 653/99

Shri M.,K, Gupta cee Appllcant in

- OA 160/2000

By Advocate Shri R,P, Saxena. s
V/s.

1. Union of India through
The Secretary
Department of Tele-
Comunication, Sanchar Bhavan
Aghok Road, New Delhis

2, The Chief General Manager
\ Mahanagar Telephone Nigam
LTD, Telephone House, _
abhadevi, Mumbai. ‘ ... Respondents,’

By Advocate Shri V.S, Masurkax.

CRDER (ORAL)

{ Per Shri BN, Bahadur, Member(A)Q
Shri R.P, Saxena counsel for the applicaht,

Shri V.S, Masurkar counsel.for the-respondentsj

Shri R.Pﬁ Saxena states that relief o ught hsas
since been granted by the respondents, Shri Masurkar
has placed before us the order dated 1,2,200l, through
which the relief sought has been granted to the applicant,

Z;ﬁ tie .
Thi‘OASis disposed of as infructuous. (Copy of the order

dated 1,2.2001 is kept in OA 573/99) No




